
07.09.2018 J-1 PRONOUNCEMENT OF JUDGEMENT(APPLT. JURISDICTION)

COURT NO.6  
HON'BLE MR. JUSTICE C.HARI SHANKAR

1.W.P.(C) 1906/2015 DELHI TRANSPORT CORPORATION AVNISH AHLAWAT
  CM APPL.3410/2015 VS.LAKHMI CHAND RAJIV AGARWAL
  CM APPL.16811/2015

 HIGH COURT OF DELHI          REGISTRAR (LISTING)                  
 06TH SEPT.2018                         



07.09.2018                                FOR PRONOUNCEMENT OF JUDGMENT (ORIGINAL JURISDICTION

COURT NO. 47 (OS-C) 
NEW COURTS BLOCK (SECOND FLOOR) 
HON'BLE MR. JUSTICE YOGESH KHANNA

AT 10.30 A.M

21. CS(OS) 1451/2014          M/S SQUAR COMMUNICATIONS PVT ANIL SAPRA, MANJULA GANDHI,
    I.A. 8545/2016       LTD                          S.K. GANDHI, ADITYA KAPOOR, MEDHA  
    I.A. 4289/2017           Vs. IGNOU UNIVERSITY & ORS   TANDON, SHIVANSHU KUMAR, SARTHAK

KATYAL, JAIDEEP, ALY MIRZA 

      *****

         COURT NO. 50 (OS – D)
        NEW COURTS BLOCK (FIRST FLOOR) 

              HON'BLE MS. JUSTICE PRATHIBA M. SINGH

AT 2.15 P.M

36. CS(COMM) 104/2018         M/S INTER IKEA SYSTEMS BV &  SHWETASREE MAJUMDAR, TANYA VARMA,   
    I.A. 26029/2014           ANR                          PRITIKA KOHLI, RAHUL RAJPUT, 
    I.A. 26030/2014           Vs. SHAM MURAI & ORS         N.R. SINGH                             

37. CS(OS) 3789/2014          DIGILIFE DISTRIBUTION AND    RAGHAVENDRA S. SRIVASTAVA,  
    I.A. 14043/2016           MARKETING SERVICES LTD       KOMAL MUNDHRA, PRABHAR TIWARI,  
    I.A. 14131/2016           Vs. M/S STALCO CONSULTANCY & NIRAJ GUPTA, UMAIR AHMAD SIDDIQUI
    I.A. 9555/2018            SYSTEMS PVT LTD & ANR        

38. O.M.P. 1589/2014          M/S SCHIFFLIES INDIA LTD &   JAYANT KUMAR, P. NAGESH, DHRUV 
                              ANR                          GUPTA                             
                              Vs. M/S S.E INVESTMENTS LTD                               
                              & OTHERS                                                  

     *****
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